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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 274 OF 2022

IN THE MATTER OF:
PREM AGGARWAL & ORS.
... APPLICANTS
VERSUS
GOVT. OF NCT OF DELHI & ORS.
... RESPONDENTS

AFFIDAVIT-IN-COMPLIANCE ON BEHALF OF RESPONDENT NO. 9/
GHAZIABAD NAGAR NIGAM

MOST RESPECTFULLY SHOWETH:

I, Vikramaditya Singh Malik, s/o Yudhvir Singh Malik, aged about 35

years, as . Municipal Commissioner of Ghaziabad Nagar Nigam,

Wi Delhi and do hereby solemnly affirm and declare as

under:

1. | am the Municipal Commissioner of Ghaziabad Nagar Nigam and
fully conversant with the facts and circumstances of the present
case and therefore competent to sign and depose the present
Affidavit.

2. The captioned matter was listed before this Ld. Tribunal on

03.09.2024 whereby this Ld. Tribunal was pleased to allow one

<

month’s time tg %espg € ;er;t\\r\io. 9 to work out an immediate
Oy
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solution for treatment of untreated sewage so that continuous

pbllutidn of river Yamuna may be arrested.

. In compliance of the aforesaid Order dt. 03.09.2024, a meeting

was organized in the office of Municipal Commissioner on
09.09.2024 at 1:00 pm in which officials of Ghaziabad Municipal
Corporation and U.P. Jal Nigam along with officials of the
executing firm M/s V.A. Tech Wabag Ltd., Chennai and consultant
NCAP had participated.

A copy of the minutes of the meeting conducted on 09.09.2024

have been marked and annexed herewith as ANNEXURE A-1.

. In the said meeting, Chief Engineer, U.P. Jal Nigam (Urban)

informed that the said Sahibabad drain which meets Shahdara
drain, in which industrial waste as well as domestic waste flows, is
resulting in pollution of Yamuna.This Ld. Tribunal yide its earlier
order had directed that the drain which joins Shahdara and
pollutes it should be tapped at STP. A joint inspection was done by
U.P. Jal Nigam and Nagar Nigam in which it was found that
Sahibabad drain which is tapped at 74 MLD STP located at
Indirapuram is currently giving 90 MLD discharge due to increase
in population. The remaining 16 MLD which is overflowing and
flowing into Shahdara drain will be tapped at 68 MLD STP under

construction at Karhera. The proposed date of completion of the
T/ A
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said project is 26.08.20286, for which this Ld. Tribunal was pleased
to direct to take -immediate action to stop the overflow of the said
drain and prepare an action plan/DPR for making alternative
arrangements within 7 working days.

. As per the directions ‘provided by this Hon'ble Tribunal on the
matter in question, instructions were given to file Action Taken
Report before the hearing listed on 14.10.2024. In order to take
necessary action as per the aforesaid directions, a meeting was
organized on 01.10.2024 at 11:00 am in the Collectorate
Auditorium under the chairmanship of District Magistrate vide the
office letter No0.394/N.A./2024-25 dated 26.09.2024 by the
Municipal Commissioner, in which General Manager (Water)
Ghaziabad Municipal Corporation, Executive Engineer (Water)
Ghaziabad Municipal Corporation, Chief Engineer UP Water
Corporation (Urban), Ghaziabad, UP Water Corporation (Urban),
Ghaziabad, Regional Officer, UP Pollution Control B;Jard,
Ghaziabad, Executive Engineer, Ghaziabad Devélopment
Authority and UPCDA officials participated.

A copy of the minutes of the meeting conducted on 01.10.2024

have been marked and annexed herewith as ANNEXURE A-2.
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A copy of the office letter No0.394/N.A./2024-25 dated
26.09.2024have been marked and annexed herewith as

ANNEXURE A-3.

. In the aforesaid meeting, Chief Engineer, UP Jal Nigam (Urban),

Ghaziabad informed that in order to make alternative
arrangements as per the directions of this Ld. Tribunal, a work plan
has been prepared for replacing the damaged sewer line of about
271 meters in length and 1400 mm in diameter at J Point Brij Vihar
and connecting it with 56 MLD STP located at Indirapuram, which
is currently wbrking at only 30 MLD capacity, at a cost of INR
124.55 lakh.The work plan/DPR for the same was presented by
the Chief Engineer, UP Jal Nigam (Urban), Ghaziabad through his
office letter no. 2119/0One City One Operator/ dated 21.69.2024,
which was approved by O&M Cell, OCOP on 23.09.2024. In
continuation of the above, the work has been started by the
working organization M/s V.A. Tech Wabag Lid., Chennai on
30.09.2024. The said work is proposed to be completed in about 2

months. Thereafter, the problem of overflow of Sahibabad drain

will be solved immediately.

A copy of the photographs demonstrating commencement of work

and the letter by M/s V.A. Tech Wabag Ltd., Chennai providing the




351
95

key project details has been annexed and marked herewith as
ANNEXURE A-4 (Colly).

7. | state that everything state above has been stated by rﬁe in my
official capacity based on and derived from the official records
maintained by the Ghaziabad Nagar Nigam in the official cabacity
and | state that nothing material has been concealed therefrom.

8. | state that the annexures annexed herewith are true copies of

2%
o
,xgo their respective originals.
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Verified at New Delhi on this RQ%\ day of October 2024 that the contents
of the above affidavit from paragraphs 1 to 7 are believed to be true and
correct to the best of my knowledge and belief.

No part of it is false and nothing material has been concealed therefrom.

e

DEPONENT

{ [Advocate) ‘
Supfeme Court of India}
L“d No. 16959

\ € \ sy Date: 31012025
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Y A &‘f Camera Lite
Industrial Area Site 4, Sahibabad, Ghaziabad, Uttar Pradesh
201010, India

T }4. *.";-"x;-;t *:_...#‘x.,?‘” o A 3 oy ! e

Latitude ' Longitude

28.66464605° 77.33475596°

Local 04:28:02 PM Altitude 208 meters
GMT 10:58:02 AM Friday, 04.10.2024
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199/1, Bharat Electronics Li

Latitude
28.66558817°

Local 02:19:30 PM
GMT 08:49:30 AM

12-

Pradesh 201005, India

Longitude
77.33412606°

Altitude 209 meters
Wednesday, 09.10.2024

© GPS Map

Camera Lite




7l Camera Lite

Electronics Limited arters, Brij Vihar, Surya Nagar,
Ghaziabad, Uttar Pradesh 201005, India

TRt R

Latitude Longitude

28.66553674° 77.33410758°

Local 02:32:02 PM Altitude 209 meters
GMT 09:02:02 AM Wednesday, 09.10.2024
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| : WABAG

An 1SO 9001 Company

Ref. VATW / 2024-25 / PKG-8 / GZBD / GNN /379

VA TECH WABAG LIMITED
Dt: 09 September 2024 - , . Project Office;
. 56 MLD, STP, Shakti Khand-4,
To : . Indirapuram, Ghazlabad,
' U.P.—201014. India
Gene.ral Manager (Je_xlkal), 4 o wehflsymerwiitioes
Ghaziabad Nagar Nigam, , :
Ghaziabad.

Subyject: intimation comriencement of 1400 mm Dia Sewer Pigeline Laying Work at Brij
Vihar.

Project: Operation, Maintenance and Management of the Sewage Treatment System, it's associated
Infrastructure and sewer Network of GhaZiabad, Meerut, Muzaffarnagar, Saharanpur, Pilkhuwa, Lani,
. Anupshahar, Bijnor, Rampur in the state of Uttar Pradesh.

(Agreement No. 09/SGRCA/2017-18 {OW&M) Contract Package-8, Zone-Ghaziabad dated
15.11.2019)

Ref. 1. 2119 / One City One Operator / Date 21.09.2024
Dear Sir,

We are pleased to inform you that the 1400 mm dia. trunk sewer line laying work commenced

cn 30th September 2024 in Brij Vihar, Vasundhara Zone, under the Major Replacement Fund of
the One City One Operator program.

~

Key Project Details: ' | ‘

% Project Scope: Laying of 1400'mm dia trunk sewer line
< Stert Date: 30th September 2024

*

< Expected Completion Date: 31st December 2024 (three months)

This is for your records & necessary action.

Yours Faithfully, :
For VA Tech VWahbag Lt

Sunil Kumar Singh .
(Project Manager, Ghaziabad Zone, Paclage-8)

" Copy to: .
. 1. The Municipal Comissioner, Ghaziabad Nagar Nigam. .
" 2. The Chief Engineer (GZB Zone), U.P. Jal Nigam (urban), Gham_bad. ‘
3. Superintending Engineer; Construction Circle, U.P. Jal Nigam (urban), Ghaziabad.

Sustainable solutions, for # haltet fifu

Tel : +01-44,3923 2323 Reglonal Offices:
T n 3@5‘:5;?&%@%‘%9 Rl Fax  1491.44.30232324 }h(:g:g:(a ‘
@:W ABAG No. 17, 200 Feel Radial Road, Web : wabag@wabag.In Koika o
:Q’“""A ‘ Sunnambu Kofathur, . .

hannal .. AON 1 47 Indin



